NATIONAL COMPANY LAW TRIBUNAL
v MUMBAI BENCH, MUMBAI
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MEMBER (J)

ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF
THE NATIONAL COMPANY LAW TRIBUNAL ON 17.04.2017
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The Learned Representatives of both the sides are present.

2. Heard Arguments. Adjourned to 28.04.2017 for submitting Income Tax Return
Documents.

Sd/-
M.K. Shrawat
Dated: 17.04.2017 Member (Judicial)
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